SUBJECT WISE PENDENCY REPORT AS ON 07-09-2021

SL No. Subject Total
1 ACADEMIC MATTERS 4016
2 ADMIRALITY AND MARITIME LAWS 11

3 APPEAL AGAINST ORDERS OF STATUTORY BODIES 106
4 APPOINTMENTS ETC., OF CONSTITUTIONAL FUNCTIONARIES 42

5 ARBITRATION MATTER 516
6 COMPANY LAW, MRTP & ALLIED MATTERS 834
7 COMPENSATION MATTER 10089
8 CONTEMPT OF COURT MATTERS 5460
9 CRIMINAL MATTERS 51877
10 DIRECT TAXES MATTERS 925
11 ELECTION MATTERS 1637
12 EVICTION UNDER THE PUBLIC PREMISES (EVICTION) ACT 933
13 FAMILY LAW MATTER 3543
14 FOREST LAWS 495
15 HABEAS CORPUS MATTERS 213
16 HOUSE RENT MATTERS 1053
17 INDIRECT TAXES MATTERS 3603
18 LABOUR MATTERS 3125
19 LAND ACQUISITION & REQUISITION MATTERS 3422
20 LAND LAWS AND AGRICULTURAL TENANCIES 9492
21 LETTER PETITION & PIL MATTER 2497
22 MATTERS RELATING TO ARMED FORCES & PARA MILITARY FORCES 18
23 MATTERS RELATING TO COMMISSIONS OF ENQUIRY 7

24 MATTERS RELATING TO CONSUMER PROTECTION 61
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25 MATTERS TO BE SPECIALLY DIRECTED BY HONBLE THE CJ 26

26 MERCANTILE LAWS, COMMERCIAL TRANSACTIONS INCLUDING BANKING | 3219
27 MINES, MINERALS AND MINING LEASES 662
28 ORDINARY CIVIL MATTER 25897
29 PERSONAL LAW MATTERS 1854
30 RELIGIOUS & CHARITABLE ENDOWMENTS 762
31 SERVICE MATTERS 36841
32 SIMPLE MONEY & MORTGAGE MATTERS ETC. 88

33 STATUTORY APPOINTMENTS 28

34 Subject-Others 965
35 Without Code 7708
Grand Total 182025
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